159 Written Answers

Correction of Answer to Unstarred
Question No. 731 dated 17th Novem-
ber, 1977 rv. Criteria for Population
Project in Districts of Bihar.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): In Unstarred Ques-
tion No. 731 put in the Lok Sabha on
17-11-1977, it was asked by Dr. Ramji
Singh as follows:—

(a) the criteria fixed by Central Govern-
ment for selecting districts under
the second India Population Pro-
ject;

(b) the names of the districts recom-
mended by the Government of
Bihar keeping in view the above
criteria;

(c) whether Government propose to
take any decision contrary to the
above criterion as well as the re-
commendation made by the Govern-
ment of Bihar;

(d) if not, when this scheme will be
enforced in the above districts of
Bihar ?

The reply to part (c) of the Question
was given in the necgative. It is proposed
to claborate the reply already given. The
reply to part (c) of the question may be
read as follows:—

“(c) No. However, the entire matter is
under consideration. A final deci-
sion shall be taken in consultation
with the World Bank when their
Mission visits India to appraise the
Project.”

SHRI KRISHAN KANT (Chandigarh) :

Sir, before we go to the next Item 1 would
like to make a submission that there was an
important question today about Lohia’s
treatment, which could not be taken up.
We would like to submit a notice for
discussion and we would request that, since
this is an important thing, the Minister may
agree.  (Interruption).

MR. SPEAKER : When the notice

comes we will consider it.
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a whole day should be devoted to this
issue.

MR. SPEAKER (Madurai) : I have
heard from both sides, but you have
forgotten two other factors: one is the
Speaker and the other is the Business Ad-
visory Committee. We will consider any
requcst that comes: there is no difficulty
aboutit.

SHRI R. V. SWAMINATHAN :
Yesterday the discussion on the Bonus
Amendment Bill was postponed by the
Deputy Speaker at 3 v'clock saying that it
would be taken up today. But, in the
revised List of Business for today, I am
unable to find that subject.

MR. SPEAKER :
tomorrow I believe.

SHRI JYOTIRMOY BOSU {Diamqnd
Harbour): Sir, I have given notice
about a very important and serious matter
from the point of view of the countrys
cconomy. 1 insist that the matter be
brought up on the Floor of the House and
the Government be directed by your good
self to give a reply. This is about the
Kohinoor Mills, the Kapadia’s and the
Central Bank of Bombay. They have given
overdrafts to the tune of about. ...

It is coming up



